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BEFORE THE HON'BLE NATIONAL GREEN TIRBUNAL
ORIGINAL APPLICATION No. 861 OI° 2022

IN THENMATTER OF:

KULDEEP SINGH KHAIRA & ORS. ...APPLICANT
VERSUS
STATE OF PUNJAB & ORS ...RESPONDENT

ADDITIONAL REPLY ON BEHALF OF MUNICIPAL CORPORATION,
LUDHIANA IN COMPLIANCE OF ORDER DATED 22.08.2024.

ITIS MOST RESPECTFULLY SHOWETH:

That I, Aaditya Dachalwal working as Commissioner, Municipal Corporation

Ludhiana is filing this reply on behalf of Municipal Corporation, [.udhiana,

Punjab.

. The grievance of the applicant concerns the Sidhwan Canal passing through

Ludhiana, which is alleged to be highly polluted due to the dumping of plastic

applicant has also submitted that there is substantial encroachment on its
sides. but no action has been taken by the Irrigation Department of Punjab or
any other authoritics.

That it is submitted that the Municipal Corporation of Ludhiana is fully
committed to complying with the provisions of the Solid Waste Management
Rules, 2016, and the protection and conservation of the environment. It is also
submitted that the Municipal Corporation of Ludhiana is striving hard, with
all efforts, to ensure that problems related to the management of solid waste
are sorted out at the earliest in a time-bound manner,

Ihat itis submitted that the Municipal Corporation, Ludhiana always strive 1o
remove any sccondary dumpsites il formed and has installed multiple
compactors al transfer stations where solid waste management is done

> as per

Solid Waste Management Rules 2010, As o result of these efforts e
* y )
(=)
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other endeavors, the carlier existing temporary garbage collection point
stituated at Gill Road near Sidhwan Canal have been permanently closed.

Fhatitis further submitted that encroachments by the side of canal have been
duly removed for developing green belt from Dhuri Line o Gill Road along
Sidhwan Canal. Itis submitted that work order pertaining to development of
arcen belt has already been issued vide order dated 15.02.2024 and work is
under progress. It is pertinent to mention that 70% work has been completed
and complete development of green belt shall be completed by 15-01-2025.
Copy of the photographs of green belt is annexed herewith as ANNEXURE

R-1

. That for scientific disposal and processing of solid waste of the area of

Sidhwan Canal, It was proposed to establish Compactor station at Dana
Mandi. Gill road Ludhiana. However, despite best cfforts, due to non-
clearance ol this site [rom encroachments, it was decided to collect and
ocess the solid waste of the said arca at two different Transfer Stations
tuated at Dugri Bridge and Partap Chowk near Sangeet Cinecma which are
fully functional. It is also submitted that since the Dugri Road and Partap
Chowk near Sangeet Cinema Compactors arc operational, all the waste from
(he Sidhwan Canal Secondary collection point has been closed. [t is further
submitted that there are 4 portable compactors installed at cach site out of
which 2 are Green and 2 are blue and cach portable compactors holds 7.5
tonnes of waste, thus on¢ compactor station site has a capacity of 30 tonnes
of waste and both compactor sites have approximately 60 tonnes capacity
which is suitable for collecting the waste from the rest ol the arca including

the waste Trom the Sidhwan Canal Secondary Collection Point. Report of the

annexced herewith as ANNEXURE R-2,

Same 1s
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7. That It is submitted that in regard to compactor sites, a meeting was held on

19.10.2023 between Punjab Mandi Board and Municipal Corporation,

l.udhiana. In that meeting, decision regarding the land to be given 1o

Municipal Corporation, Ludhiana for construction of compactor shed on Dana

Mandi. Gill Road was also taken. It is further submitted that there are illegal

slum houses built at that place and due to this fact, the said site was not cleared

at that time. It is further submitted that Municipal Corporation, Ludhiana had

already issued letter bearing 1n0.593/1/SE/LSCL dated 01-08-2024,

622/SE/LSCL dated 1.10.2024 and 643/SE/LSCL dated 21.10.2024 to

District. Mandi Board, Ludhiana for providing any alternative site for

construction of compactor but no alternative site has been provided to

Municipal Corporation Ludhiana so far. It is further submitted that Market

Committee, Ludhiana has already filed a case under P.P Act (Punjab Public

Premises and Land Eviction and Rent Recovery Act 1973) before the Hon’ble

Court which is under consideration in the Hon’ble Court of Sub —Divisional

& Magistrate Ludhiana West. Copy of the same report and letter is attached here
with as ANNEXURE R-3, R-4. Nevertheless, it is humbly submitted that due
(0 inadvertent error, submissions earlier made by the deponent regarding start
of construction work at compactor station at Dana Mandi, Gill road were

accidentally made. Actually, the construction of compactor station at full

swing was going on at Sabzi Mandi situated at Bahadurke road, Ludhiana.

The deponent tenders unconditional apology for this unintended error.

8. ‘I'he Municipal Corporation of Ludhiana has always been diligent and is

’1/ ) v « . S
\ Y m committed to complying with the provisions of the Solid Waste Management
X )
,)/\\]/ Rules, 2016, and has taken every steps for protection and conservation of the

environment including providing safeguards to the canal from any kind of
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pollution. It is also submitted that the Municipal Corporation of Ludhiana has
alwavs complied with the orders and directions issued by the Hon’ble
Supreme Court and the Hon’ble Tribunal.

9. Therefore, it is humbly prayed that in light of above submissions, the present

O.A. may kindly be disposcd ol

certified that the affigavit S.PA G.PA. has @L\ "

4 nent
R WP e teatover & explained 10 the depO ; DEPONENT
CaAY axecutant who seemed parrectly t0 understanc Commissioner
“ kino ahove there of Municipal Corporation
Ludhiana

Oo,,r O‘;@Q VERIFICATION the same at the time m2
Verified at Ludhiana on 02-12-2024 that the contents of the above reply in so
far as they relate to factual position are true upon the information derived from
the official record and in so far as they relate to the legal submissions are truc
upon the advice received and believed by me to be true. Rest is by way of

submissions before this Hon’ble Tribunal.

ATTESTEC A
\b\\rl/ W : A/ @b
AV Nommr% e
‘7/\\ DEPONENT
E 2 DEC 2024 Commissioner

Municipal Corporation
Ludhiana
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Annexure R2

110/C51/2C/D DATE-21/10/2024

Subject: - Sifting of waste from Sidhwan Canal garbage dump at Dugri
Compactor and Pratap Chowk Compactor.

Regarding the above subject, it is brought to your notice that as per NGT Case
No: 861, the secondary collection point of garbage built on Sidhwa Canal has
been completely closed. About 40 to 50 tons of garbage used to come to this
secondary point every day. When the Pratap Chowk and Dugri road compactors
are operational, all the waste from the Sidhwa Canal collection point has been
closed and shifted to these two compactors. Now no garbage comes to the
Sidhwan Canal Secondary Collection Point.

The report is presented for your information.

21/10/2024
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Annexure R3

Subject: - Proceedings Report of the meeting dated 19-10-2023 regarding giving
space to Municipal Corporation Ludhiana to install compactors for disposing of
waste and garbage of fruits and vegetables at Dana Mandi Gill Road and Fruit
and Vegetable Mandi Karabara Chowk Ludhiana: -

A meeting was held under the chairmanship of Hon'ble Secretary Board on 19-
10-2023 regarding disposal of waste and garbage of fruits and vegetables at
Dana Mandi Gill Road and Fruit and Vegetable Mandi Karabara Chowk Ludhiana.
The following officials participated in the meeting: -

Attendance: -

1. Mr. Rahul Gupta, IAS Nagar Additional Secretary, Punjab Mandi Board, SAS
Nagar, Mohali.

2. Mr. Ankur Mahindru, PCS, Joint Commissioner, Municipal Corporation,
Ludhiana.

3. Mr. Manijit Singh, General Manager (Estate), Punjab Mandi Board, SAS Nagar,
Mohali.

4. Mr. Swaran Singh, Deputy General Manager (Projects), Punjab Mandi Board,
Mohali.

5. Eng: Mohit Batra, Superintending Engineer (Head Quarters) Representative
Chief Engineer (North), Punjab Mandi Board, SAS. Nagar, Mohali.

6. Ms. Jaspreet Kaur, Joint Controller (Finance & Accounts), Punjab Mandi Board,
SAS Nagar, Mohali.

7. Mr. Birinder Singh Sidhu, District Mandi Officer, Punjab Mandi Board,
Ludhiana.

8. Mr. Rupinder Kumar, Executive Engineer (South), Punjab Mandi Board, SAS
Nagar, Mohali

9. Mr. Harinder Singh Gill, Secretary, Market Committee, Ludhiana.
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10. Mr. Harpreet Singh, J.D.M. Representative Senior Town Planner, Punjab
Mandi Board, SAS Nagar, Mohali.

Action: -

According to the order given by the Secretary Board during the discussion held
on 10.05.2023, District Mandi Officer Ludhiana through his letter No: 419748
dated 25-9-2023 reported that Municipal Corporation Ludhiana in his letter No:
289 dated 22-9-2023 Through this letter, it has been demanded that if 1500 sq.
yards of land is given to the Municipal Corporation, Ludhiana for installation of
compactors, then the Municipal Corporation will disposes of the waste of the
market committee and vegetable market free of cost.

written terms: -

1. The waste coming out of the Market Committee/Sabji Mandi in segregated
form (wet and dry waste) in which the volume of wet waste will be about 20
metric tonnes is separately transported to the portable compactor set up by
Municipal Corporation Ludhiana. will go

Existing mutual correspondence between Municipal Corporation Ludhiana and
Mandi Board

2. And according to the common vision, there is a recommendation from the
Mandi Board to Municipal Corporation Ludhiana to install a portable compactor
on 1500 square yards of land at Sabji Bahadur K Road in addition to 1500 square
yards of land at Dana Mandi Exide Arora Palace and not for these two sites. -
Objection certificate will be issued.

About Dana Mandi, Gill Road Ludhiana: -

The District Mandi Officer, Ludhiana also informed that the place demanded
by Ludhiana Municipal Corporation to install the compactor at Dana Mandi Gill
Road, illegal slums houses have been built, along with Dhuri railway line from
the back side of Mandi and the Market Committee Ludhiana has filed a court
case under the P.P Act which is under consideration in the court of Sub
Divisional Magistrate Ludhiana East.
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The General Manager (Estate) said that the land demanded by Municipal
Corporation Ludhiana at Dana Mandi Gill Road, the collector rate of Rs 18,900/-
per square yard, the price of 1500 square yard land is Rs 2,835 crore. is as per
PWD (B&R) norm at 6% annual lease amount is Rs.17.01 lakh and Rs.1,41,750/-
per month.

About Fruit and Vegetable Mandi, Karabara Chak, Ludhiana: -

District Mandi Officer Ludhiana talked about the place sought by the Municipal
Corporation at Sabji Mandi Karabara Chowk Ludhiana that the entry to this place
is through Gate No. 3 of Sabji Mandi which is currently not being used for any
other purpose. In the map, this space has been reserved for setting up a
biowaste unit. Due to this, if this place is given to Municipal Corporation
Ludhiana for installation of compactor, then there will be no disruption in the
movement of vegetable market. It was also informed by the District Mandi
Officer that the reserve price of the vegetable market cleaning contract for the
financial year 2023-24 has been set at Rs. 98,44,789/- out of which the annual
cost of disposing of 7.5 tons of waste per day is Rs. 40.78. 875/- which works out
to Rs.3,39,906/- per month and the balance 57,65,914/- is the cost of removing
waste from the fruit and vegetable market, which is Rs. 4,80,492/- per month.
The amount of waste varies according to the season. As per Solid Waste
Management Rules 2016, the vegetable market comes under the category of
Bulk Waste Generator due to more than 100 kg of waste coming out of the
vegetable market every day. The organization coming under this category is
required to process their biodegradable waste within their area and turn it into
bio compost or It is responsible for disposing off through the process of bio
Methanization. Due to violation of these rules, a fine of Rs.52,95,000/- has
already been imposed on the Market Committee Ludhiana by the Municipal
Corporation.

The General Manager (Estate) informed that the land demanded by the
Municipal Corporation, Ludhiana at Fruit and Vegetable Market, Karabara
Check, Ludhiana, has a collector rate of Rs.27,000/- per square yard for 1500
square yards. The cost of the land is Rs 4.05 crore. As per PWD (B&R) norm at
6% annual lease amount is Rs.24.30 Lakhs and Rs.2,02,500/- per month.

The Superintending Engineer (Headquarters), Punjab Mandi Board expressed
apprehension that due to this project, there may be opposition from the
residents of that area due to the gases/some kind of chemicals coming out of
the waste and smell. Sarabha Nagar Ludhiana by Joint Commissioner Ludhiana
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An example of an ongoing project was shown at Sarabha Nagar, a very posh area
of Ludhiana, which has been running successfully for the past two years. A video
of one such project was shown and it was told that this project Sarabha Nagar
which is in a very posh area of Ludhiana has been running successfully for the
last two years and the residents of the area have not had any problems or
complaints in this regard. is Because the waste is only compacted through the
portable compactor, the resulting liquid waste is put directly into the sewer line.
It does not cause any pollution.

After discussion, all the officers present in the meeting agreed that because of
this project, the expenditure of Rs. Not done as per Solid Waste Management
Rules 2016. The Municipal Corporation of Ludhiana will comply with the Solid
Waste Management Rules 2016 by disposing of the waste from both Mandi Site
and there will be no fear of any fines from the N.G.T. According to the norms of
PWD (B&R) for lease of 1500 square yards per market at both markets, the lease
amount is Rs. Dispose off will be done. So, after deducting the expenditure of
Rs. 40,78,875/- on disposing of the waste from the lease amount, the saving
amount is Rs. 52125/- on the annual lease of the said two sites. (Fruit and
Vegetable Mandi at Karabara Chowk Ludhiana and Dana Mandi at Gill Road
Ludhiana) will be eligible to be given to the Municipal Corporation, Ludhiana on
the following terms and conditions:

1. According to the decision of the Senior Town Planner Punjab Mandi Board,
action will be taken regarding re-planning in the map.

2. In this regard, Sewerage Board and Pollution Board No Objection Certificate
will be obtained from Municipal Corporation, Ludhiana to the Market
Committee Ludhiana before project installation.

3. The boundary wall of the 1500 square yard area acquired by Municipal
Corporation Ludhiana will be compacted within this area. No dirt will be allowed
outside this place.

4. Market Committee Ludhiana/Mandi Board can be vacated by Municipal
Corporation, Ludhiana by giving two months’ notice without assigning any
reason as per its requirement.
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5. lllegal shacks, up arias and houses in the designated area at Dana Mandi Gill
Road will be disposed of by Municipal Corporation Ludhiana by negotiating with
the occupiers at their own level.

6. This place will be given on lease for 10 years and with the consent of the
developer, it can be extended for up to 10 years.

7. 1t shall be the responsibility of Municipal Corporation Ludhiana to comply with
the instructions of Section 7 of Solid Waste Management Rules 2016.

8. The lease amount will be increased by 10% per annum.
9. If a penalty of Rs.52,95,000/- has been previously imposed on the Market

Committee Ludhiana by the Municipal Corporation, it will be waived by the
Municipal Corporation, Ludhiana.
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Annexure L4
Ludhiana Smart City Limited

To
District Mandi Officer,
Punjab Mandi Board, Ludhiana.

622/SE (LSCL) Dated 01-10-2024

Topic: Regarding allotment of alternative site for construction of compactor
shed at Dana Mandi, Gill Road.

Reference: Meeting about giving space to Municipal Corporation Ludhiana for
installation of compactor dated 19-10-2023

1.) According to the decision taken by Punjab Mandi Board and Ludhiana
Municipal Corporation in the meeting held on 19-10-2023 regarding the
above subject, the land for construction of compactor shed at Dana
Mandi, Gill Road has been decided to be given to Ludhiana Municipal
Corporation. But slum huts and houses are built at that place, which are
also equipped with electricity meters.

2.) All garbage related works are being strictly monitored by National Green
Tribunal and due to the above site not being cleared it remains a serious
issue which has been taken serious notice by the Hon'ble National Green
Tribunal.

3.) It should also be mentioned here that due to the fact that the site was
not cleared on occasion, Ludhiana Municipal Corporation has tried to
clear the subject site by talking to the occupiers. But the occupiers have
not yet vacated the site and hence this process may take a long time.

4.) Therefore, considering the importance and necessity of the work, it is
written that since this issue is connected with the reputation of Ludhiana
Municipal Corporation, Ludhiana Municipal Corporation should be given
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another suitable site in this area, where the compactor A shed can be
built.

5.) Since this matter is under the special attention of the Hon'ble NGT and if
no action is taken by the Punjab Mandi Board within the stipulated time,
then the responsibility of any adverse order passed by the Hon'ble NGT in
this regard shall be borne by the Punjab.

Superintending
Engineer Cum Nodal Officer,
Ludhiana
Smart City Ltd
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